VI TEM NO. 301 COURT NO. 5 SECTI ON XVI |

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
A No.2 INCIVIL APPEAL NO 3611 OF 2002

JOSE PHI LI P MAMPI LLIL Appel | ant (s)
VERSUS
M'S. PREM ER AUTOMOBI LES LTD. & ANR Respondent (s)

(Wth appln(s) for nodification of Court’s Order)
Dat e: 06/ 08/ 2007 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE H. K. SENMA
HON BLE MR JUSTI CE LOKESHWAR SI NGH PANTA

For Appell ant(s)
I n-Person

For Respondent (s)
Ms. Shwet a Verna, Adv.
Ms. Bina CGupta, Adv.

M. V. Ranmmsubramani an, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The Registry shall serve a copy of IA No.2 of 2007 to the counsel for the respondents

Li st on 17.09. 2007.

( Satish K. Yadav ) ( Anand Singh )
Court Master Court Master



